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Missing/Misplaced Records of JDA Lands 

552. SHRI GHUFRAN AZAM: Will the 
PRIME MINISTER be pleased to state: 

(a) the locationwise details of the lands 

belonging to Jammu Development Authority 

in respect of which land records are either 

missing, misplaced, damaged or have not 

been maintained; 

(b) the reasons and the causes thereof; and 

(c) the steps taken by Government to 

obviate the harassment and hardships caused 

to the innocent land-owners as a result 

thereof? 

THE MINISTER OF STATE IN THE 

PRIME MINISTER'S OFFICE (SHRI 

BHUVNESH CHATURVEDI): (a) to (c) 

The information is being collected and will 

be laid on the Table of the House. 

Eradication of Leprosy Programme 

553. SHRI T. VENKATRAM REDDY: 

SHRI G. PRATHAPA REDDY: 

Will the Minister of HEALTH AND 

FAMILY WELFARE be pleased to state: 

(a) whether the World Bank/ International 

Organisations and the foreign countries have 

given loans on easy terms for the eradication 

of leprosy programme with the assistance of 

voluntary organisations; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE 

MINISTRY OF HEALTH AND FAMILY 

WELFARE (DR. C. SILVERA): (a) and (b) 

International Development Authority (World 

Bank) has sanctioned a soft loan of US $ 

85.00 millions for the National Leprosy 

Elimination Project for a period of six 


